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[Prof. (Mrs, Asima Chatterjee] 
-for the, Railways. The maintenance aspect is 
neglected. The Railway workshosp and the 
running sheds are not doing their jobs 
properly. 

THE VICE-CHAIRMAN      (SHRI    R. 
RAMAKRISHNAN): Will you please take 
your seat for a minute? I will ask the hon. 
Minister of Finance to lay the Punjab Budget. 

THE BUDGET (PUNJAB), 1985-86 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JAN-
ARDHAN POOJARI): Sir, with your per-
mission, I beg to lay on the Table a statement 
(in English and Hindi) of the esti mated 
receipts and expenditure of the Government 
of Punjab for the year 1985-86. 

* SHRI LAL. K. ADVANI (Madhya Pra-
desh): When are we expected to discussi it? 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): It is being taken up on 
Saturday, 

SHRI LAL K. ADVANI: We are not 
fining on Saturday. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): I will find out. 

THE BUDGET (RAILWAYS), 1985—86 
Cootd. 

PROF. (MRS.) ASIMA CHATTERJEE: The  
inspection of the Railway tracks    is  . not 
done regularly in order to examining  hether 
the tracks have good life and can cop©  with 
heavy  traffic  density  and  also lor fast 
moving trains. The life of tracks being 
fatigued due to strain and stress be- cornea 
useless. Modernisation of the rolling stock 
and tracks, and other equipments for 
efficiency, for better service, etc. is a 
necessity.  The repair work must be 

Jaken up in time for avoiding unnecessary 
rocurrfag  expenditure.   Metallurigal      and 

chemical investigation of all equipments is 
necessary as this will help to prolong their lite 
span and thereby will effect savings in respect 
of a number of components. Efforts are being 
made by the Railways to improve the 
situation, but not to the desired extent. For 
higher revenue, it is necessary to promote 
tourism and to open Railways hotels with 
modern amenities which will be well 
patronised by tourists. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): There has been a slip. 
The Finance Minister has to lay down the 
Supplementary Demands' also. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS FOR EXPENDITURE OF THE 
GOVERNMENT OF PUNJAB FOR THE 

YEAR   1984-85 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JAN-
ARDHAN POOJARI): Sir, I beg to lay on the 
Table a statement (in English and Hindi) 
showing the Supplementary Demands for 
Grants for expenditure of the) Government of 
Punjab for the year 1984-85. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): I understand that the 
discussion is being taken up next week. Prof.   
Asima Chatterjee. 

THE BUDGET (RAILWAYS), 1985-86 
Contd. 

PROF. (MRS.) ASIMA CHATTERJEE: 
The number of Railway hospitals, Railway 
dispensaries and Railway schools is to be 
increased. These facilities should be extended 
to the local people other than the Railway 
employees. This will add to the existing 
revenue of the Railways. 

The Budget this year lacked any new thrust 
in the investment and development 
perspectives essential for expanding and 
streamlining the Railways. There was no 
indication of any technological or admin-
istrative innovations to ensure safety. Saf-ety 
on Railways depends on efficient main- 
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tenance and modernisation of signalling and 
telecommunication systems. This is the high 
time that the radar and microwave comm-
unication systems should be introduced. 

in  the  age of electronics,  it would  be possible 
to arrange a system of warning to the driver to  
immediately stop  the train. The system of 
"Alarm Chain" was a good idea a century ago. 
In certain areas, due to improper use of "Alarm 
Chains" these are put out-of-action deliberately 
by the Railways. In some cases, they just go out 
of order and  become ineffective. Some elect-
ronic  device  would   be  far  more  reliabe for 
informing the  Driver, the Guard and the 
Raiway Security force if any, in the train. This 
would be of help also in cases of robberies in 
trains and in cases of fire hazards. In this 
context, it deserves mention that the electric 
lines in the coaches need frequent inspection to 
take precault-ionary  measures against electric 
short circuit which in many cases is     
responsible for fire hazards with disastrous 
results. It is gratifying to note that modern 
electronic device is being implemented and 
steps are being taken to replace the machanical 
system of signalling by route-relay interlocking 
service,  but  not     to  the desired      extent. 
Modernisation of signalling and telecomm-
unication equipment,  as I mentioned earlier,  is 
a   must and  this  would  minimise the  number 
of human  failures responsible for accidents on 
the Indian Railways. Human  failures  and  
equipment failures     are major factors for train 
accidents, for collisions and derailments. 
However, equipment failures   can   be  avoided   
by  replacing   in time outdated rail tracks, 
rolling stock, locomotives,  coaches  and  
wagons.  Not only modernisation is needed for 
achieving these objectives,   but   also   proper   
maintenance, timely  repairs  of  the  equipment  
and  frequent  inspection  of  the  railway     
tracks, rolling stock, engines, etc are a must. To 
ensure safety at level crossings, necessary 
measures have to be adopted as      many 
accidental   cases   occur  at  level  crossings 
which are being reported. These can     be 
traced,  on many occasions, to negligence, 
ignorance, lack of alertness and a sense of 
responsibility and also callousness on the part 
of the railway staff who are on duty 

at the level crossings. To check negligence in 
duty, it is suggested that supervisory staff must 
be there to watch them and it is further 
suggested that this staff should be trained and 
they should have a regular revision and 
refresher course including courses in modern 
technology and methodology. The back-
breaking load of maintenance of what is already 
there should be reduced in order to increase 
efficiency in performance and reduce the 
accidents which are causing not concern, but 
conster-ration and also the alarming cost of run-
ning the Railways. That would enable the 
Railways to have substantial profits which 
could be utilised for the security of passengers, 
for employing more security forces ! and also 
for passenger amenities and for improving the 
catering service. Additional revenus could also 
be utlised for providing more amenities to the 
railway staff, for running more. Railway 
hospitals and Railway  dispensaries  and  
schools. 

It is desired that more modern workshops 
are to be opened in various places with 
adequate expertise. It is gratifying to note 
that the Railways have undertaken a massive 
plan to ensure overhaul of electrict 
locomotives. Frequently changes have been 
made for having periodic overhauls of elec-
tric locomotives. 4000-HP and high-power 
diecel locomotives are under production for 
running 20-bogies goods trains at 100 km. 
per hour. This, of course, necessitates mod-
ernisation of the tracks. 

Now. Sir, coming to the    end of    my 
speech, I must say that we are very much 
concerned about the air pollution      from the 
steam and diesel locomtives. We     are now 
very much concerned about     the en-
vironmental pollution. That is why I would 
like to mention this particular point. The 
bituminous coal used for the steam loco-
motives which emit smoke contains carbon 
particles   and   carcinoganic      hydocarbons 
which pollute the atmosphere. How to control   
this   environmental   pollution?       Wo 
should give serious thought to this question. 
The only way is to replace the steam lo-
comotive by electric locomotives and also to 
grow trees for absorbing the pollutants all 
along the railway track. I would like to 
suggest that with further international co- 
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operation, it would be possible for the Railways to 
increase the revenue through mod ernisation, 
through efficient operation and through the 
achievement of self-reliance in the field of research 
and standardisation. This will provide a great relief 
to the industries, to the common man and to the 
country in general and no price hike will be 
necessary. 

With this hope, Sir, I support ihe-Bud-gel.   
Thank   you. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Now, Mr. R. 
Mohanarangam. 

SHRI   R.   MOHANARANGAM     Tamil Nadu):   
Mr. Vice-Chairman, Sir, while going through  the  
Budget.  I  found so many similarities between  last  
year's Budget and this year's Budget. They have very 
strxtlj followed  what exactly  they submitted   las' 
year   in   the   form   of  a   Budget  excepting a few 
changes. They wanted to follow the pre/ions year's 
Budgets for the  past  three or four years and this year   
they have increased the passenger fares and the  
freight rates and also the season  ticket fares and (hey   
are   going   to   get   a   revenue   of   Rs. 495   
crores.   They  have   increased   it       by Rs. 495 
crores by increase of 4.5 per cent in passenger fares 
and   10 per cent  in Height  rates,  and  season  
tickets  from  Rs.   3 lo   Rs.   12,   especially   in   
sub-urban where actullay they have mentioned    that 
only   persons   belonging   to   higher   strata, 
especially in suburban areas will be travelling. As far 
as I am concerned, Sir, I am coming from  Madras  
City  where  ".dually I find only persons belonging to 
the lower strata   are   residing   very   near   to   
Madras City and suburban area. Likewise, in a'.nost 
all   suburban  areas  only   the   middle  class as well 
as persons belonging to low-income group are 
residing. I do not know how the hon. Minister has 
mentioned (hat especially in suburban areas persons 
belonging to the higher strata or persons belonging to 
upper middle  class families  will  be  travelling  in 
suburban trains and that is the reason they have  
increased the rates especially of passenger fares and 
season tickets. Sir. I personally  feel  that  because of 
increase      in 

season ticket rates as well as increase in the cost of 
living, persons belonging to the middle class 
families and persons belonging to the lower income 
groups are suffering and they have to spend more 
money. And because of that the Government has to 
spend more money in the name of dearness 
allowance for the employees. Government 
employees, as well as employees belonging to 
major concerns. And thereby they are cutting the 
major shares from our revenues and especially they 
have given more reliefs in the General Budget. As 
far as I understand, for giving more reliefs in the 
General Budget, they have increased the rate of 
season tickets, passenger fares and freight rates in 
the Railway Budget, whereby they have an  
increase of Rs. 495 crores. 

1  would  like to make cer ta in  suggestions to  the hon.  
Raiway  Miinster who  is here now.   Instead  of 
increasing  the  rates      of season  tickets  and  freight 
rates, they can send some groups or they can appoint 
some who can  travel throughout  the length and 
breadth  of this country and see how the vacant  lands  
belong  to  the  Railways are simple   encroached   and   
are   lying   vacant, witho  being used by anybody. You 
go to anv State and you will see lakhs and lakhs of  of 
land, belonging to the Railways.   vacant,  encroached   
by   unauthorised . persons.  If  you   sell   this lakhs  
and  lakhs of  acres  of  land,  you  can  got  more   than 
Rs.   2000  or  Rs.   3000  crores  very easily. I  sent  a 
letter last year, and I have received   a   letter  from   a   
General     Manager stating thai they have gone through 
my letter   and  they  are  checking  up how  much      
vacant  land  is  being used by unauthorised persons  
and  how they  are  going to solve this problem.  T do 
not  know how many years they will take to solve this 
problem. Each and every time the hon. Minister, at the  
time of the  Budget, says on the floor of Parliament that 
they  are going to consider this matter.    And it is the 
same serial number—256,    257    or    258.    They    
say that     bridges     will     be     constructed     at a     
cost     of     Rs.     258     lakhs     and   so on     It     is     
a   mero   repllica   or   a   copy of   the  previous     
Budgets.     I     want     the Minister  to   take   the  
enlire   responsibility 
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to see that everything is solved in a proper 
way. 

Not only that, it is seen that Rs. 80 crores have 
been spent for giving compensation for loss due to 
railway acciden ts .  Rs. 13 crores for compensation 
due to the victims of the accidents and Rs. 22 
crores for compensation for loss of goods. But you 
can solve that by cutting away losses by improving 
the standard of efficiency  of the  Railway 
administration, 

I have discussed something general. But as fai as 
my position is concerned. I have to say that 
whenever any new Minister comes, as far as the 
Railway Ministry is concerned, if any person comes 
from Madhya Pradesh—I do not know from which 
State this Minister comes—if any person comes 
from Madhya Pradesh, some major things are 
sanctioned for Madhya Pradesh. If anybody comes 
from Kar-nataka—'ast year two persons represented 
Karna'aka—they have spent crores and crores of 
rupee", for Karnataka. Before that a gentleman 
came from West Bengal. He sanctioned thousands 
and thousands of crores of rupees for West Bengal 
Likewise, if any person comes from a particular 
part, he is giving that much a t ten tion and showing 
that much interest only to that part of the country, 
thinking that he is the Railway Minister only for 
that portion of the country. 

J want our Railway Ministers to think that they 
are the Union Ministers, Ministers for the 
Government of India and Ministers for the Indian 
Union. Let them not think that we are the United 
States of India. We are the Indian Union. We are 
not having any person from Madras so far. No 
person from Madras has been appointed so far in 
the Railway Ministry. That is reason why not a 
single mile of r a i l w a y  line has been converted. 
We do not have any new line as far as the State of 
Tamil Nadu is concerned. We have been asking for 
our Karur-Dindigul line. So many Members 
representing Tamil Nadu have sent representations. 
They have sent memoranda. They have represented 
to your predecessors. They are going to represent to 
your successors also. Every time they will mention 
Karur-Dindi- 

gul line in their memoranda for which you have 
sanctioned 40 crores of rupees. So far, you have 
spent only 2 crores. This year they have sanctioned 
only 4 crores. If it goes on like this, it will take 
more than one and a hail' decades to implement the 
scheme, namely the Karur-Dindigul scheme. 1 do 
not know at what stage the matiter stands at 
present and how much they are going to spend in 
the coming year. 1 understand that only 4 crores 
have been sanctioned for the Karur-Dindigul 
scheme. As I said in the beginning, they have to 
speed up this work for which  they have to sanction 
more money. 

Take the Madras Beach-Tambaram broad-gauge 
line. There are nearly 70 miles from Madras Beach 
to Tambavam. Unlike the other States, if you have 
already gone to Madras you will find that it is 
segregated by a railway line. In Calcutta and other 
cities, railway will go at the edge of the area 
whereas the railway line segregates the Madras city 
in two parts, South Madras and North Madras. For 
the last so many years, we have asking for over-
bridges and underground for proper access to South 
Madras and North Madras. The Ministers have 
already said that they have sanctioned so many 
over-bridges and undergrounds. Last year, they 
sanctioned two lakhs of rupees for an overbridge 
near Meenambankam where Madras Airport is 
situated. They say that they are going to spend two 
lakhs for that underground. 1 do not know what has 
happened to this. They have had a survey and they 
were qu i t e  satisfied that they should spend the 
money in that particular place. Now they have 
suddenly changed the location. When I wrote a 
letter to the Railway Min i s t e r ,  he said that they 
had noticed that they are going to change it. They 
had intimated to the proper authority saying that 
they should not change it. D?finite action will be 
taken against the persons who are responsible for 
all these things. Still the work is goiug on in a 
different  place.    I  wrote  another letter to 

 our Railway Minister 15 days back stating that work 
is going on against the will of the   people  and   
against  the  wishes  of  the 

 residents of that particular area. I do no". know what 
are the reasons for it and what 

    your .General  Manager  (Southern Region) 
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[Shri R. Mohanarangam] is doing for this.   
I wrote more than half a dozen letters.    He 
has not given a proper reply.   They are 
changing the location without your 
permission. 

There is a village, Palavanthangal, 16 
kilometres away Madras Airport. We are told 
that 46 lakhs of rupees have been sanctioned 
for the construction of an underground. But 
they are spending the money li miles away 
from that place. We are spending that much 
of money in some place where we do not 
have any project. It will not be useful for 
anybody. You can write a letter to your 
General Manager. I want to know at what 
stage •xactly the matter stands at present. Not 
only that. 

SHRI V. GOPALSAMY (Tamil N a d u ) :  
Let them call for a report on this. 

SHRI R. MOHANARANGAM : We have 
got broad gauge upto Central Station. Except 
that particular place, not even a single 
kilometre of metre-gauge has been converted 
into broad-gauge railway line. After 1947, i.e. 
38 years after, except in one place, we have 
not tried to convert metre-gauge into broad-
gauge because nobody is representing our 
area in the Railway Ministry. That must be 
the reason for that. You are a youngman 
dedicated to integration and unification. That 
is the slogan, I know. 

You can come to our area or you can send 
your representatives. Let them check up 
almost all the places. I am not asking that you 
should spend the entire amount only in my 
place. I am asking you to spend it without any 
discrimination. We are not getting a proper 
share. Every year we are asking for the same 
thing. If you go through the earlier Budget, 
we were asking for the same thing. Every year 
we have been asking for the same thing and it 
has not been properly responded to. As I said 
earlier, we should have a double line from 
Thambaram to Ching-leput. Now, we have 
got a single line. Moreover, with one single 
line we had a population of 10 lakhs. Now, 
our population in the Madras city is 16 lakhs. 
Still we have a single line. If a train goes on 

this line, another train has to stop at one of 
the places. After that train crosses that place, 
this train can move on. Therefore, unless and 
until we have a double line upto Chingleput 
from Madras Beach, we will not be able to 
solve this problem. With the increase in 
population, the problem will be more serious, 
specially for the citizens of the Madras city. 
Now, there is another thing. 1 am 
encroaching upon the o'her States also. There 
is the Banga-lore-Pondicherry line 
connecting Hosur, Krishnanagnr and 
Thiruvannamalai. This is a very important 
line. This will be helpful to more than 18 
lakhs of people, litis line between Bangalore 
and Pondi-cherry. connecting Hosur, 
Krishnanagar and Thiruvannamalai is an 
important line and it should be given due 
consideration. 

Then, Sir, we have got the Rapid Transit 
System for the Madras city.    Last year, 1 
wrote a letter to your predecessor, Mr. Ghani 
Khan Chaudhury.    I used to consider him as 
my brother, not because of my size but  
because he used to speak to me very often.    I 
asked him, "Why don"t you consider this 
Rapid Transit   System?" He said that he was 
going to consider it. Afterwards, when I come 
to see the Budget I found that he gave    it    
not    to Madras but to Calcutta.    I am telling   
you,    Sir. that this Rapid Transit System is 
very useful.    I  told you just now that the 
popu Iation which v\ as 10 lakhs earlier has 
now grown to 16 lakhs.    But you are 
spending only Rs. 3 to Rs. 4 lakhs every year 
or this scheme.    I would request    you,    Sir 
that  this transport system should be imp 
lemented  within  three years.    Unless am 
until we complete this scheme within thret 
years we will not be able to    solve    the 
transport problem    in    our    Madras city 
And we hope. Sir, that you will discharg this   
responsibility  of     implementing    this 
scheme within three years. 

Another thing. Sir, is the railway tin from 
Rameshwaram to Ramanathapuran You know, 
Sir, that Rameshwaram ha got a cultural link. 
Whenever anybod says that he had been to 
Kasi, he also says that he had been to 
Rameswararr That means, he has travelled 
throughou the length and the breadth of this 
couu    try, from Kasi to Rameshwaram.   
Rames 
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waram has got a cultural link and it is 
segregated by the sea water. Even our 
fishermen were attacked by the Sri Lankan 
Army and the Sri Lankan Navy. These 
fishermen are now unemployed. They are all 
slaying at Rameshwaram and Ramana-
thapuram. We have unemployment problem 
especially in Rameswaram after the attack of 
our fishermen by the Sri Lankan Navy. We 
have mentioned about the precarious position 
of our fishermen so many times on the floor 
of this House. Our Minister also said that they 
would solve this problem. If you just lnik this 
Rameswaram with Ramanathapuram, it will 
just be a boon to these fishermen who are now 
unemployed. I personally appeal to you. Sir, 
to take up at least this responsibility of 
creating a new line from Rameswaram to 
Ramanathapuram. And that will give some 
employment to our lishermen. And also, Sir, 
from Vijaya-wada to Arakkonam, we have got 
the broad gauge line. After reaching the Cen-
tral, which is the heart of the Madras city. you 
will find only metre gauge to the south of the 
Madras city. For nearly 500 miles, you have 
got the metre gauge in the souihern part of the 
State. To whichever corner you go from the 
Madras city towards the southern part, you 
will find only metre guage. Unless and until 
we have the broad gauge line throughout the 
southern part, we cannot improve indus-
trially. For the industrial development of my 
Stale, I request you, Sir, to see that the entire 
metre gauge line from Madras Egmore to the 
southern part be converted into a broad gauge 
line. Then only there will be a scope for 
development industrially. 1 have also 
mentioned about the vacant  land  there. 

From Beach if you travel up to Tamba-ram, 
we have surveyed last year, more than 250 
crores of land are lying vacant. One acre of 
this land costs nearly Rs. 20 to 25 lakhs. You 
just calculate how much it comes to. Instead 
of increasing the freight and fare rates, if you 
sell this land after valuing it properly, you can 
get thousands and thousands of crores by 
selling this vacant land. These are very impor-
tant things. You can enhance your revenue on 
the one hand and also reduce the cost of 
season tickets and railway    fares. 

Then, Sir, what I want to say is that we have 
given some relief in the general fund. Hut we 
have increased our rates, as far as the Railway 
Budget is concerned. But out of this fund you 
are not spending throughout the country but 
only in one part of the country, wherever you 
like or where the interested parties bring 
pressure upon you to spend. They do it with 
the help of our Ministers. I want to request 
you one thing, since you are new to this 
portfolio and Ministry. On behalf of my party 
and on behalf of my State, I would request 
you to come to our State Tamil Nadu, 
especially the southern part of the country, 
and see whether anything has been developed 
for the past 20 to 25 years as we have done in 
the rest of the country. I do not want to 
mention any areas specifically. But our part of 
the country has been completely ignored. We 
have not taken interest to develop as much 
this part of the country. I request you, Sir, to 
kindly look into this problem. We should gel 
our proper share. I am not asking for more. 
We are coming from a distance of more than 
1500 miles away. We represent the people 
living in that part of the country. We represent 
our State, We have to work for our 
constituencies. 1 have to ask you to give a 
proper share to our State by spending more 
amount and by implementing more schemes 
and provide us the money that is due to us and 
create a fine and colourful atmosphere in our 
State and we will definitely say that our 
Minister is responsible for all these 
developments. Kindly ensure the responsi-
bility for    implementing    these    schemes. 
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SHRI MADHAVRAO SCINDIA : If the 
hem. Member would allow me, I would like 
to clarify. Bihar has the highest ratio in India 
in regard to route kms. to land area. 
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SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): I have paid Rs. 160 
for my companion just now. 
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SHR1MATI     KANAK     MUKHERJEE 
(West Bengal): I have also paid. 

SHRI JAGESH DESAI (Maharashtra): 
You can afford.    I cannot afford. 

SURI MADHAVRAO SCINDIA : Just one 
clarification I want to have. Is he talking 
about the companion or his wife spouse? 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): He is talking about 
both. 

SHRI RAMCHANDRA BHARADWAJ: 
There are bachelors also. 

SHRI R. MOHANARANGAM : Spouse or 
companion.    Let  it  be both. 

SHRIMALI KANAK MUKHERJEE : I 
have paid  Rs. 320 today. 

SHRI R. MOHANARANGAM: Spouse 
and companion will not fravel simultane-
ously.    It is better to have one. 

SHRI MADHAVRAO SCINDIA :  1 am 
reminded of what Mr. Jagjivan Ram said 
when he, was the Railway Minister. He was 
asked whether this pass would be restricted 
only for the wife or also for the companion. 
Mr. Jagjivan Ram answered: 'The pass is for 
the spouse, not for the spice". 

SHRIMATI KANAK MUKHERJEE : 
What is this? There is a different between the 
two.   We have to pay extra. 

THE VICE-CHAIRMAN (R. RAMA-
KRISHNAN): That is what the hon. Member 
is making a request. 

SHRI R. MOHANARANGAM : "Spices" 
are not expected to pay. 

THE     VICE-CHAIRMAN     (SHRI    R. 
RAMAKRISHNAN): It is a long-standing 
demand of all the Members and I am sure the 
Minister is seized of it. 

SHRI     VITHALRAO     MADHAVRAO 
JADHAV   (Maharashtra):   Now  the Chair 
also  agrccs  with   us. 

THE VICE-CHAIRMAN (R. RAMA-
KRISHNAN): Yes, Mr. Bharadwaj, please 
proceed. 
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SHRI V. GOPALSAMY: Madam, V ice-
Chairman, I extend my congratulations 
for occupying the Chair. 
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SHRI SUBAS MOHANTY (Orissa) : 
Madam Vice-Chairrrfan, I must thank you for 
giving me this opportunity to take part in this 
Budget discussion. The Railways which is 
considered to be the largest public 
undertaking in the country not only 
constitutes the lifeline of the nation's inland 
transport but also has become a vital force in 
proomoting industry and developing trade and 
commerce. 

Much has been said about the increase in 
freight charges and passenger fares. And 
some have stated it to be a sick industry. I 
fully endorse that view and I agree with what 
the Members have said. But what for it is 
called sick? And why the passenger fares and 
freight charges have been increased? The 
simple reason is that over the decade, the 
fares and freights have not kept pace with the 
con- 
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[Shri Subas Mohanty] siderable rise in 
imput cost. And in the name of subsidy in 
passenger fares and freight charges, we have 
allowed the Indian railways to become 
physically and financially sick. And those 
who admit its sickness, must agree to get it 
cured at one point. And that is what the 
present. Budget is. As a public uti l i ty  
service and to discharge its social 
responsibility, the Railways have to generate 
sufficient funds within. And doing out 
subsidies and ruining its entire economy is not 
at all desirable. It is really commendable that 
the Railways have desisted from automa-
t ical ly  escalating the cost every year. 

Considering the increase in the cost of the 
railway inputs for the last two years, the 
corresponding rise in freight and passenger 
fares would have been 22 per cent on an 
average which, however, is limited to 10 per 
cent and 12 per cent in freight and passenger 
traffic respectively. Hence I compliment the 
hon. Railway Minister and welcome his 
budget for having the courage to realise the 
need of the hour and present a budget having 
some beneficial- measures to set the Indian 
railways on the right track. 

The hon. Railway Minister has given due 
consideration to the needs of the common 
man by exempting from the increase in fares 
the passengers travelling within 50 kilometres, 
which forms a substantial proportion of. the 
railway* passengers. It is no mean 
concession. In fact, 55 per cent of the total 
passengers travelling in 2nd class do travel 
less than 50 kilometres. So, it is the question 
of 45 per cent of 2nd class passengers who 
are affected and not the entire lot. But, in 
spite of all these things, I would request hon. 
Minister to extend this concession up to 100 
kilometres, which will benefit the common 
people most. 

Madam, it is appreciable that the farmers 
have been given the benefit of a 33 per cent 
reduction in the case of sugarcane traffic 
moving up to a distance of 100 kms. 
Moreover, I must congratulate the hon. 
Railway Minister who has also given 
concession to the youth of the country in thin 
international year of the youth. 

I wish the concession allowed for the distance 
would have been more to facilitate the youth 
to move to far off places of the country. 

Madam, so far as the safety performance is 
concerned, one should not feel complacent 
only because we have shown considerable 
improvement in the universally accepted 
index of safety performance. All . Torts 
should be made to see that no precious human 
life is being paid as the cost of rail accidents, 
Various technological safety devices should 
be provided and the auxiliary warning system 
should be installed expeditiously. It is now 
necessary to maintain the operational as sets 
at desired level with the renewal of overaged 
track, replacement of coaches, wagons and 
other equipment. For this reason. I am one 
with the Railway Minister in seeking 
additional allotment in subsequent years so as 
to make up the shortfall in the allotment of 
the very first year of the 7th Five Year Plan, 
which is discouraging and will not enable the 
Railways to gear up to meet the increasing 
challenge of the day. 

The hon. Railway Minister has rightly 
concentrated on certain vital items like track 
renewal, project oriented lines and works 
which are nearing completion. While doing 
so, Orissa having vast rural and tribal 
population has not been given is due share in 
the present budget though the State has 
developed an industrial in frastructure 
keeping in view the proposed rail links. So, 
may I suggest that the ongoing projects for 
establishing new rail links should be classified 
according to their economic importance and 
priority should be given to complete the most 
urgent and viable projects? The Talcher-
Sambalpur rail link, being one such deserving 
to be given priority for it will give an 
economic return of 13 per cent which is much 
more than the minimum for the prescribed 
new rail links. This link will not only shorten 
the distance of western and coastal Orissa but 
also make a direct access to Northern and 
Central I n d i a  to Talcher where FCf, coal 
fields, heavy wa t e r  plant, aluminium smeller 
and proposed super thermal is coming up. The 
lakhapura Banshapani rail link and Raya-gada-
Koraput rail link needs a time boand 
programme to avoid serious constraints on 
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the economy of the State.    I hope, hon'blc 
Minister will give due consideration to it. 

Before   1   conclude.    Madam,     I    once 
again welcome the  Budget.    Thank you. 
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THE VICE-CHAIRMAN (SHRIMATi 
KANAK MUKHERJEE]: Shri Ramanaiid 
Yadav. ..Not here. Shri Dharam Chan-der 
Prashant, Mr. Prashant, you have seven 
minutes only. 

SHRI DHARAM CHANDER PRA-
SHANT (Jammu and Kashmir): Madam 
Vice-Chairman, at the outset I thank you for 
givnig me time for expressing my views on 
the  Railway Budget. 

Madam, much has been said by the hon. 
Members on the Railway Budget and various 
suggestions have been advanced. I too want to 
express my views on certain issues pertaining to 
my State of Jammu and Kashmir so far as the 1     
railways are concerned.    There is a long- 
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standing demand for a daily day-time train 
between Delhi and Jammu. It is a demand of 
the public and a demand of the State 
Government because there is a huge rush of 
passengers from various parts of the country 
to Jammu from where they proceed to 
Kashmir and Vaishno-devi. The number of 
pilgrims who visit Vaishnodevi every year is 
13 lakhs, and four lakh tourists go to Kashmir 
every year. Besides, such a day-time train will 
benefit the State of Himachal Pradesh also, 
which has sacred shrines and tourist spots like 
Dalhousie [and Dharam-shala. Further, since 
this train will have to pass through Haryana 
and Punjab, both these States also will be 
benefited. Madam, such a day-time train is 
needed because it is a bit difficult for the 
passengers to have reservations as the number 
of passengers is very high and their names are 
on the waiting list for 10, 12 or, sometimes, 
even 15 days. So, a daytime train will avoid 
the problem of reservations. If my suggestion 
is not feasible, then I would suggest to the 
hon. Minister of State for Railways that the 
present train known as Shalimar Express or 
Holiday Express should be converted into a 
day-time train. It will not involve any extra 
expenditure but solve the problem of the 
people of Jammu and Kashmir State and 
Himachal Pradesh. 

The second issue I would like to place 
before the hon. Minister is the Jammu-
Udhampur rail link which is under cons-
truction. The foundation stone of this rail link 
was laid in 1983 in the month of January by 
the late Prime Minister, Mrs. Indira Gandhi. 
At that time the then Minister of Railways 
announced that this project would be 
completed in 1987. But, after the lapse of two 
years and three months, even one-fourth of the 
construction work has not been completed 
because adequate funds are not allocated. This 
year there is an allocation of only Rs. 1.07 
crores for this huge project which will 
involve, according to the present estimates, 
Rs. 69 crores. If one crore of rupees, is 
sanctioned every year, the project will then 
take sixty-nine years when the cost will go up 
to hundreds and hundreds of crores. 

So, this is penny-wise pound-foolish 
policy. So, this is my request that at least Rs. 
6 crores should be sanctioned every year for 
the railway project linking Udharmpur with 
Jammu. And I also request the hon. Minister 
to start survey between Udhampur and 
Siinagar (Kashmir) for extension of the 
railway up to Kashmir. It will not cost much. 
Only Rs. 20 lakhs or Rs. 25 lakhs are needed. 

About punctuality of the railways, the 
railways are becoming punctual, but again 1 
say that they are not punctual according to the 
wishes of the people. Particularly the Jhelum 
Expres which comes from Pune to Jammu, is 
sometimes late by nine hours, ten hours. On 
one day it was late by 13 hours. So, 
punctuality should be the watchword of the 
railways. 

Then, the catering system at the railway 
stations and inside the trains is not up to the 
standard. It should be improved. 

Another thing is that people drink inside the 
trains. It is not heard. I have seen with my 
own eyes people taking liquor in first class, 
second class and air-conditioned coaches also. 
The railway station has no authority to stop 
this evil of drinking inside the trains. They 
should be empowered, given more powers to 
stop the drinking habits in the trains. This is 
nuisance for those who do not drink. I 
remember, about a month back one man was 
drinking. He offered me. I told him, "I am a 
teetotaller." Then he gave it to a senior army 
officer. I asked him. He said, "J cannot 
control it because J drink." This evil should be 
checked effectively inside the trains. 

With this, I  conclude my speech. 

SHRI BHUBANESWAR KALITA 
(Assam): Madam Vice-Chairman, I rise to 
support the Budget presented by the hon. 
Minister of Railways. The Railway Budget 
which has been introduced in this House has 
generally to be welcomed. 

The hon. Railway Minister has presented a 
pramgatic Budget by taking a realistic 
approach.   He was under certain cons- 
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traints and had certain compulsions. The 
financial health bequeathed by the hon. Railway 
Minister would not have allowed sufficient funds 
to replace the over-aged tracks and rolling 
stocks. Fourteen thousand kilometres of track are 
overdue for replacement. Coaches, locomotives, 
bridges, signalling equipment need overhaul and 
replacement. in fact, the Indian railways are 
almost sick, and, therefore, it is necessary to 
raise further funds and invest them for all these 
purposes. 

Madam Vice-Chairman, the need of the 
hour for the raliways is to modernise the 
whole system. I am happy that in the Budget 
top priority has been given to track renewal, 
computerisation^ telecommunication and 
electrification. But my suggestion to the hon. 
Minister is to give priority to the improvement 
of the services also. The Indian railways are 
poor in both amenities to the passengers and 
punctuality of the trains. Then, again, these 
schemes for improvement and modernisation 
require heavy investments. So, it is necessary 
for the railways to generate adequate internal 
resources. Instead; of being parasite on the 
general revenues, it will have to mobilise its 
own internal resources. Therefore, adequate 
attention should be given to this aspect so that 
the modernisation schemies are not delayed 
for want of resources. 

[THE Vice-Chairman (Shri R. Rama-
krishnan) in the Chair]. 

Mr Vice-Chairman, Sir, I take this op-
portunity to thank the Honourable Railway 
Minister for being considerate towards the 
needs of the common man by giving 
exemption in passenger fares for a distance 
upto 50 kilometres. The fifty per cent 
concession to the youth group upto 1000 
kilometres is a laudable step particularly in 
the context of the "International Year of the 
Youth". Similarly, the concession of thirty-
three per cent in freight rates for sugarcane 
traffic moving upto a distance of one hundred 
kilometres is also a welcome step. 

I would also like to take this opportunity to 
draw the kind attention of the Honourable 
Railway Minister to some of the burning 
problems faced by the passen- 

gers of my State in particular    and    the 
North  Eastern  Region in general. 

At the very outset, I would like to 
congratulate the Railway Minister for ful-
filling the long-standing demand for broad-
gauge line extension upto Assam completing 
upto Guwahati. At the same time, I would 
request the Railway Minister to extend it upto 
Dibrugarh. 

Secondly, schemes should be taken up for 
connecting Dibrugarh with North bank across 
Brahmaputra river. It is pertinent to point out 
here that the people of Assam . are grateful to 
the present Railway Minister for his valuable 
contribution when he was the Defence 
Minister. 

The people of Assam are grateful to him 
for connecting middle Assam with the North 
bank by a road bridge at Silghat. 

But the whole of Upper Assam is still not 
connected with the North bank beyond 
Guwahati by a railway line. Therefore, I 
would request the Hon'ble Minister to take up 
this project for construction of a rail-cum-
road bridge at Dibrugarh immediately. 

The work on JLanka-Badarpur alternative 
broadgauge line should be started im-
mediately as the survey has already been 
completed. 

The scheme for a new railway line should 
also be taken up immediately to connect 
Baihata Charali with Khoirabari via: 
Mangaldoi which is a district headquarter. 

We have also placed a demand before the 
Railways to introduce a circular railway for 
the city commuters of Guwahati. I request the 
Railway Minister to consider it  
sympathetically. 

Lastly, the passenger services should be 
improved in order to attract more passengers. 
The movement of goods by Railways should 
also be speeded up. The seat reservation from 
Guwahati to New Delhi by Tinsukia Mail 
should be increased. The number of seat 
reservations from Guwahati to Delhi by this 
Mail had been  reduced.    I request  the 
Minister to 
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matter. The most important thing is that 
allotment of wagons for the movement of 
essential commodities .0 Assam and North-
East Region should be increased. The public 
distribution system is virtually on the verge of 
collapse due to non-availability of sufficient 
wagons in that region. 

With these few words, 1 support the 
Railway   Budget. 

SHRI V. GOPALSAMY : Mr. Vicc-
Chairman, Sir, the hike in freight and fares 
has come down heavily upon the commuters 
as well as all sections. The 12.5 per cent 
increase on passenger tares and the 10 per 
cent increase in freight rates will definitely 
put a heavy burden on all sections, 
particularly the farmers and middle and low 
income groups. The prices of essential 
commodities like wheal, rice, pulses and salt 
are bound to go up. Sir, because of this hike, 
the net addition to the revenues is Rs. 495 
crores. But 1 am surprised that this exercise 
has not led to a rise in the Plan outlay in J 
985-86, which has been retained at the 
previous level of Rs. 1,650 crores. So the Plan 
allocation is very low. The Railways are the 
infrastructure of our country's economy. The 
Railways' claim of Rs. 18,000 crores for the 
Seventh Plan will never be met. The 
inadequate outlay of Rs. 6,572 crores in the 
period 1980-85 has been largely responsible 
for the heavy back-log in respect of 
replacement of railway track, and sick and 
overaged rolling stock. 

Sir, though 1 want to speak on many 
aspects of the Railway Budget, the time at my 
disposal is very short. So it is my bounden 
duty to speak about the State of Tamil Nadu. I 
agree totally with my hon. freind, Mr. 
Mohanarangam. Of course, nowadays the 
Delhi bosses forget the fact that Tamil Nadu 
also is still in the map of India. We are treated 
like a colony. That is why you have totally 
neglected the State of Tamil Nadu. I do not 
blame you, Mr. Scindia. This is the treatment 
we have been getting right from the  'fifties.    
If we go  through the figures 

given in the Explanatory Memorandum on the 
Railway Budget, we can see what share we 
have got. We had been demanding the Karur-
Dindigul project for almos'-two decades. At 
last in 1981-82 this project was sanctioned. 
After repeated representations from all 
political parties, from institutions like the 
Chambers of Commerce, the project was 
sanctioned. This project is the l ifeline of the 
southern dist r ic ts  of the State. And how 
much have you sanctioned for this project? 
You sanctioned in 1981-82 Rs. 2 crores, Then 
in 1982-83, a sum of Rs. 70 lakhs was 
allotted. Then We, Members of Parliament in 
both Houses from Tamil Nadu raised our 
voice and because of our voice, it was 
enhanced to Rs. 2.5 crores. Again in 1983-84, 
the allocation was Rs. 1.75 crores. But the 
actual expenditure was Rs. 1.66 crores. Then 
in 1984-85, first an amount of Rs. 4 crores 
was allotted. then we all represented and said, 
'This is a very meagre amount; if you go on 
a l lo t t ing  like this, it will lake many years to 
complele this project." When Mr. Ghani Khan 
Choudhury paid a visit to Madurai, all 
representations came before him and he 
announced there, "Definitely we will allot 
more funds". So an amount of Rs. 10 crores 
was allotted last year. Now you have allotted 
in this budget Rs. 3 crores. From your own 
figures, the balance of sanctioned cost is Rs. 
51.86 crores. And this year you have allotted 
Rs. 3 crores. It will take many years because 
even from your reply to my question given on  
13-3-1985 it is very clear— 

''The parallel BG line is nearing 
completion between Milevittam and 
Tirunelvelli. The overall progress of the 
work on the new BG line between Karur 
and Dindigul is about 8 per cent. The 
progress and completion of the remaining 
section will depend on availabi l i ty  of 
resources in the coming years." 

This is the reply you have given. Only 8 per 
cent of the work has been done. But if you take 
into account the total project only 5 per cent of 
the work has been done • over the four years. 
Naturally it will take decades at this rate. The 
balance cost is nearly Rs. 52 crores and you have 
allotted Rs. 3 crores. You have almost shelved 
the project.    You are not going to implement 
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the project. With all sincerity I lay this charge 
because your purpose has been achieved. You 
wanted to link Tuticorin with the rest of India 
via Trivandrum. There is a line from Tuticorin 
to Tirunelvelli. You have done the work. You 
have said it even in your Budget papers. From 
Tuticorin to Tirunelvelli you have constructed 
the BG line. From Tirunelvelli via Nagercoil 
to Trivandrum the rest of India is connected. 
That is the design. Earlier for the inaugural 
function of the BG line betwen Nagercoil and 
Tirunelvelli the great leader. Kamaraj, was 
theie; Mrs. Gandhi came to the function. The 
work started. The workers in our State in our 
district, with their sweat and with their toil 
they started the work. The BG line was 
constructed. I would like to draw the attention 
of the Minister to this particular point. This 
line was annexed with the Trivandrum 
Division. We demanded the line to be annexed 
with the Madurai Division. At that time there 
was an agitation for seven days; trains never 
moved from Tirunelvelli junction. Mr. 
Kamalapati Tripathi was there. When we 
represented, the Minister assured us that 
because Madurai Division was a Metre Gauge 
Division, we had annexed this line with 
Trivandrum Division, but once it is made a 
Broad Gauge Division, then this line will be 
annexed with Madurai Division. Now, of 
course, you have sanctioned the Krur-Dindigul 
project which is a BG line. Anyhow, according 
to your plan Madurai Division is going to be a 
BG Division. So you have to annex the line 
again with Madurai Division. But what are 
you doing now' You have completed the work, 
between Tirunelvelli and Tuticorin, but now 
Trivandrum Division is enjoying the surplus 
benefits, the profits, the freight profit, via 
Trivandrum. As far as Karur-Dindigul project 
is concerned, we have been totally neglected. I 
can say the project itself is shelved. One more 
point for the kind attention of the Minister. 
You have stated earlier there will be a parallel 
BG line construction between Dindigul and 
Madurai, but between Madurai and 
Tirunelvelli. There won't be any parallel 
construction—only conversion of MG line to 
BG line. I come from Tirunelvelli. If 1 have to 
travel to Madras, in that case, from 
Tirunelvelli to Madurai there will be only BG 
line because you  are going to convert the line.    
Then 

1 we will be coming by train on the Broad 
Gauge but from Madurai to Madras there will 
be only Metre Gauge beyond Dindigul. Then 
all the passengers will have to switch over to 
the Metre Gauge line. So, this is the problem. 
I am really surprised to sec how the officials 
ignored this and failed to look into this. That 
is why I want to draw the attention of the 
Railway Minister to this and I want to 
mention that there should be a parallel 
construction between Madurai and 
Tirunelvelli. 

Now, Sir, I come to the question of allo-
cation of funds. The Railway Ministry allotted 
Rs. 4 crores for Karur-Dindigul last year. Mr. 
Ghani Khan Choudhury increased it to Rs. 10 
crores. Now, [ would like to request the 
Minister to allot this time at least Rs. 10 
crores. He has allotted this time oily Rs. 3 
crores. At least, you allow the same amount of 
Rs. 10 crores as you al otted last year. Then, 
as far as the Madia; Rapid Transit System is 
concerned, how much have you allotted? You 
have allotted only Rs. 2 crores. But the 
balance of the sanctioned cost is nearly Rs. 48 
crores. Our West Bengal friends this time 
have got Rs. 82 crores already. But, actually, 
(his project was considered first and the 
survey work was first done for Madras. But, 
for so many reasons, the Calcutta project was 
taken up and the work was s t a l led .  
I do not grudge that and I do not have 
any grudge against the West Bengal people. 
But you should increase the allocation for 
project also. As far as the Rapid Transit 
System for Madras is concerned, only Rs. 
2 crores you have allotted. My friend, Shri 
Mohanarangam, while he was speaking, said 
that the people in Rameswaram are facing 
a t tacks  from the Sri Lankan people and 
our fishermen are not able to go for their 
lishering and they are suffering starvation on 
account of this. But I would like to draw 
the attention of the Minister to one thing. 
How much amount you have allotted for 
the Manamadurai/Rameswaram section 
and for the Pamban Bridge? You have all 
otted only one lakh of rupees. You have 
allotted only one hundred lakhs of rupee-. 
But the total project cost Rs. 44 crores. 
So,' the balance of money required to com 
plete   the  work  is  Rs.  43   crores   and  99 

'      lakhs. You need Rs. 43 crores to complete 
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the work. But you have allotted only one lakh 
of rupees or a hundred thousand. Be-ause of a 
cyclone some time back, the oridge there 
totally collapsed and that was the only link 
between the mainland and Rameswaram. But 
there were some problems with the 
contractors and in between those problems 
also have been solved. Now you have allotted 
only one lakh. The total cost, the total 
estimated cost of the project is Rs. 44 crores. 
So, this is the treatment we are getting. 

Again, I come to the other works. Take the 
case of the Parambur Loco Works. Mr. 
Minister, it is the pride of Madras, 

AN HON. MEMBER: It is the pride of 
India. 

SHRI V. GOPALSAMY: Yes. I would like to 
say that it is the pride of India. But, for that pride, 
how much you have allotted? My dear friend, 
you kindly listen to me. For this project, they 
have allotted only one thousand rupees. Just one 
thousand rupees only. But the total estimate is 
Rs. 334 lakhs. For a total project of Rs. 334 
lakhs, you have allotted just a thous- and rupees 
for the Perambur Loco Works for undertaking 
periodic overhaul of locomotives, etc. The 
project is: "Proposed conversion for undertaking 
POH of BG AC electric locomotives and WDS 
4B Diesel Shunters." You have allotted only a 
thousand rupees for this work. That is why we 
say that we have been totally neglected and we 
are coming from such a far off place, about 1,500 
miles away, from this place. But we do not see 
any reasonable altitude on the part of the Central 
Government. We demanded a new coach factory, 
another coach factory you need for Tamil Nadu. 
In his reply to my demand, my sp-each on the 
Budget in 1983-84, the previous hon. Minister 
for Railways, Shri Ghani Khan Chaudhuri, stated 
in his letter that my request for a new production 
unit either in Madurai or in Ramanthapuram or in 
Tirunelvelli would received due consideration 
after the receipt of the Detailed Project Report. 
This is the reply I got from you predecessor. But 
I do not see any such signal   trem  the  Budget 
papers. 

Sir, as far as revenue is concerned, it is my 
duty to draw the attention of the hon. Minister 
to an important news-item appearing in the 
Indian Express dated 6th March, 1985, with 
the caption: Railway lapse costs Government 
over 1 cr. I quote: 

"The Indian Government has been 
obliged to pay the World Bank about Rs. 
70,000 per day as 'commitment charges' for 
an unavailed loan of Rs. 280 crore for the 
Indian Railways, the agreement for which 
was signed in July last year. It is learnt here 
the charges till date amount to over Rs. 
1.70 crore. 

"In the agreement for the loan, which is for 
the modernisation of railway workshops and 
railway electrification, it is stipulated that 
'commitment charge'-of 0.75 per cent would 
be levied till the time the railways start 
availing of the loan. 

"Another clause in the agreement makes 
finalisation of a foreign collaborator by the 
Indian Railways for its Rs. 550-crores 
computerisation project a condition for 
availing of the loan..." 

(Time bell rings) 

Sir, at one stage towards the end of last 
year, the Union Finance Secretary is reported 
to have advised the Railway Board to 
surrender the World Bank loan, but the then 
Railway Board Chairman assured him that the 
foreign collaborators would be finalised 
shortly. I would like to know from the hon. 
Minister what steps they are going to take, 
because you are losing heavily on the one side 
and at the same time putting the burden on the 
people. 

Before, I conclude, I would draw the 
attention of the Minister to a serious matter. 
Pt. Nehru gave an assurance to the non-Hindi 
speaking people that as long as is necessary 
English would continue. The late Prime 
MirSuler Madam Indira Gandhi also gave the 
same assurance. But I wonder whether all the 
assurances have gone with the wind, because 
our present Prime Minister recently stated that 
the party to which is ruling at the Centre, the 
same party should rule the States also. They 
want to bulldoze the States also.    That is 
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why again imposition is there, through the 
backdoor. You are doing the same thing. 
When you are giving the assurance, at the 
same time your officials are thrusting it on us. 
This is nothing but jingoism. There is a 
circular issued by the Madurai Division 
whereby the employees are compelled to 
attend Hindi classes and to secure marks more 
than 45 per cent. Otherwise as a dereliction of 
duty they shall be punished. This is a circular 
which has been sent to the employees. They 
are compelled. You are cowards. You don't 
have the guts to say: that you have to earn our 
language. But, at the same time, you give 
false promises. You say that there would be 
no imposition. (Interruption) why do you 
laugh? 

SHRI KALPNATH RAI    (Uttar    Pradesh) :    
I do not laugh:  Why should    I 
laugh? 

SHRI V. GOPALSAMY: At the same time, 
you are imposing it on people who never accept 
your policy. So through the Railways you are 
doing this things. It is high time that the Minister 
intervened. Such an order from a railway office, 
compelling the employees to learn Hindi we Will 
never accept. (Time Bell Rings) we have suffered 
detention in jails against the imposition. We have 
shed our blood. Do not think that our people 
could be easily hoodwinked or could be easily 
taken for a ride. So, as far as Tamil Nadu is 
concerned, we have been totally neglected. So 
when I speak on this Railway Budget with no 
uncertain terms I strongly condem the attitude of 
the Central Government for its partisan attitude, 
for its step-motherly attitude, for its 
discriminatory attitude. We will never learn 
Hindi. I do not have ! haired for Hindi, your 
language is the national language and my 
language is also the national language. Hindi is 
no more there. But we do not accept your policy, 
you may try to bulldoze but you will not succeed. 
I request the hon. Minister to take into 
consideration my points about the allocation of 
funds as far as the projects for Tamil Nadu are 
concerned. 

SHRI MADHAVRAO     SCINDIA:  Sir,    I a  
number   of   hon.   Members   were  very     i 

much exercised about the fact that they were 
unable to be accompanied by their spouses. 
The Railway Minister, Mr. Bansi Lai, has 
taken into consideration the views of the 
Members of Parliament. In consultation with 
the Ministry of Parliamentary Affairs and the 
Ministry of Finance, he has issued orders 
today restoring this facility. I hope this will 
dispel fears in the minds of Members about 
their future domestic bliss. 

THE VICE    CHAIRMAN    (SHRI    R. 
RAMAKRISHNAN): Such gestures should 
be there in all matters: 
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THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Mr. Matto. There is no 
railway in  Kashmir. 

SHRI  GHULAM  RASOOL    MATTO: 
Never mind; somebody must speak. 1 would 
like to bring to the kind attention of the hon. 
Minister that a subject that has not been 
touched in the speeches at least which I have 
heard today is the resource gap and nobody 
has said what we should do about it. In the 
short time at my disposal to prepare my little 
speech, I find that our gross traffic receipts for 
the year 1984-85 would come to about Rs. 
5390 crores. Being a student of economics, I 
have roughly calculated it that if you divide 
Rs. 5390 crores by 365 days, it comes to Rs. 
14.76 crores per day. So the actual receipt 
which is all cash, by the Railways per day, 
according to their estimates, is Rs. 14.76 
crores. I would, therefore, request the hon. 
Minister to seriously consider issuing a bond 
of Rs. 600 crores immediately which he will 
be in a position to repay any time because 
their daily income comes to Rs. 14.76 crores 
which is to rise day after day. Issue of this 
bond is all the more essential because in the 
annual plan for 1985-86, the amount has been 
put at Rs 1650 crores and from internal re-
sources, an amount of Rs. 950 crores only is 
available.    So, there is a gap of Rs. 700 
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crores which they feel could come from 
general exchequer. Mr. Minister, the Finance 
Minister will not oblige you by giving you Rs. 
700 crores per year. You go in for bonds 
exclusively for Railways and these Railway 
bonds will be a good abaction because they 
will be readily payable as you have a daily 
income of Rs. 15 crores, as per my analysis 
and you are in a position to repay the amount 
that you get on these bonds. You must 
therefore go in for  bonds. 

SHRI  MADHAVRAO SCINDIA;   It  is 
very doubtful whether Finance Minister will  
allow us. 

SURI   GHULAM   RASOOL      MATTO: 
No? Why? You can do that. If IDBI and other 
financial institutions can go in for bonds, if 
State Financial Corporations can go in for 
public bonds, why should not the Railways? 
My point is that, whatever you have to get 
from the general reserves, from the general 
exchequers, is very essential for expansion 
purposes. But if we are left only with these 
resources our x sion programme will be very 
small. This is my humble submission. 

The second point which I would like to 
bring to your notice is that, out of hundred 
paise. 65.77 paise conies from, freight alone 
and only 26.60 paise from passenger traffic. 
This 65.77 paise which you get out of every 
rupee, from freight, could be raised 
considerably if you have a general outlook. I 
would suggest that a Committee should be set 
up for rationalisation of freight structure. I will 
give you an example. 1 had some consignment 
of goods to come from Bombay to Jammu 
Tawi. It cost me less by lorry than by rail. But 
it should have been the reverse. Then, I went 
deep into it I found that there are different 
classifications laid down by the Railways for 
different goods. This is very old, laid down 
twenty-thirty years ago. The reclassification 
will definitely help you in getting more and 
more business. This is very essential and you 
should go through this exercise very earnestly. 

I come to my touchy point. This is in 
regard to the r a i lway  line from Jammu Tawi 
to Udhamnur. This is a distance of 56.10 Kms 
only. This was started in 1981-82. The up to 
date expenditure on this line is Rs, 5.24 
crores. The total ex- 

penditure during last year was Rs. 1 crore. 
And to my surprise, Mr. Minister, the amount 
which you have earmarked this year again is 
Rs. 1.07 crore. This will mean, till the next 50 
years, this line of 56 kms. will not be 
completed. I wouid earnestly request you to 
kindly consider this and see that 'rnore 
allocation is made. I had the honour of 
listening to the I in-ance Minister's speech the 
other day in the Lok Sabha, when the 
presented the Budget, when he said that the 
Prime Minister is very eager that on-going 
projects should be completed, before any new 
projects are taken up. This is an on-going 
project of 56 Kms. This is likely to take 50 
years. I am afraid—of course, you are young 
and may God bless you with long life—you 
may not be there by the time this railway line 
of 56 Kms. is completed. I would earnestly 
request you to reconsider this and increase 
this allocation of Rs. 1.07 crore to a minimum 
of Rs. 5 crores during the current year. This 
should  be done and  this  is  very essential. 

The other point which I would iikj to make 
is that in the year 1905, under the rule of 
Maharaja Pratap Singh, a survey was made 
for a railway line from Rawalpindi to 
Srinagar. According to  that report, which is 
in the archives of the Jammu and Kashmir 
Government, only Rs. 5 crores were to be 
spent at that time. The distance is 300 miles, 
between Rawalpindi   and   Srinagar. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): You have missed the 
bus, 

SHRI MADHAVRAO SCINDIA:  He  is 
on   the   train. 

SHRI GHULAM RASOOL MATTO: limes 
have changed. There is no doubt about it. But 
at the same lime scientific-knowledge has also 
changed. It is not impossible. We have such 
railway lines. There is one in Switzerland. I do 
not remember the name. It is a tongue-twister. 
This is 16.000 feet above sea level, where you 
can go by rail. It is not difficult. It is not 
impossible for you to take railway lines to any 
place. Now, v/hen you are taking this up to 
Udhampur,  I would 
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[Shri Ghulam,  Rasool  Malto] 
earnestly request you to make a gesture of 
goodwill by earmarking Rs 25 lakhs for 
survey to be made from Udhampur to Kashmir 
for a railway line. At least we will come to 
know {hat Madhavraoji considers Kashmir as 
good a part of India as Gwalior and other 
places, so that we will also come on the 
railway map of India. This is all the more 
pertinent that during the last year we had an 
output of 100 crores of apples but because of 
lack of transport almost 50 per cent of that got 
rotten. According to the survey that we have 
conducted, in another 10 years this   figure   
will  go   up  to  200  crores. 

If the railways were there we could load the 
apples right in the railway wagons right up to 
Bangalore. Madias and, other places where 
they could be processed or stored, but now, as 
it is, they are rotting due to lack of transport 
facilities. So, priority has to be given t° 
railway line in Kashmir and this is very 
essential. Years ago, Mr. Minister, one of your 
predecessors, who happened to be from Kash-
mir, had started an internal railway survey 
between Banihal and Baramulla. That survey 
was completed, but nothing has been done. I 
do not know whether it has been scrapped or 
something is being done for the internal 
railway in the Valley. Something should be 
done about this thing also. 

Mr-. Minister, after a very very long time 1 
had the privilege of travelling by t ra in  last 
night from Calcutta to Delhi. The catering 
service is hopeless. My first experience is this. 
When T went to the Calcutta railway station, 
when I entered the small gate, [ found 
someone asking me. are you going by 
Rajdhani Express? Yes, I said, and he asked, 
do you want a ticket? He said that he can 
provide me a ticket.  Although T had my 
ticket, I want 10 kno-w how is it that people 
are there offering tickets even for Rajdhani 
Express? When booking has already been 
done in advance, how all these things are 
possible?  This  should  be  looked  into. 

 The second point is, on this Rajdhani 
Express, in the Second Class IT tier, catering 
service is hopeless.   Tt is ridiculous to 

have such a bad catering in such a prestigious 
train. Although you have a lot of idea of the 
Catering Corporation of India, I would 
request you to kindly see that the Catering 
Corporation of India comes into existence so 
that we can get good  food  on  the   railways. 

1 have to speak a lot but 1 would like to 
end by saying that something is wrong in the 
budgeting of the railways. The ratio for 
railway revenue 1o capital at charge actuals 
for 1982-83 was 7.6 per cent and the revised 
ratio for 1983-84 is 4.4 per cent, actuals of 5 
per cent. This needs to be looked into. Why 
should there be deterioration? Why should not 
the ratio he raised? Why is it gelling worst 
year by year? 

SHRI  PARVATHANENI     UPENDRA: 
That is why they are raising fares year after 
year, 

SHRI GHULAM RASOOL MATTO: The 
last point which I want to make is about the 
passenger fare tax. You have made a proposal 
that from Rs. 23.12 crores it should be raised 
to Rs. 95 crores during the current year. This 
is a very welcome step. I welcome it because 
it goes to the State, but I am very sorry to tell 
you that the State of Jammu and Kashmir has 
not got a single pie so far from this passenger 
fare tax. If it is given, I stand corrected, but I 
may be told what we will get this passenger 
fare-tax. What is due to  us from this tax? 

With this observation I close my speech. 

THE VlCE -CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Shri Ghulam Rascoi 
Kar. 

SHRI S. W. DHABE (Maharashtra): There  
is  a  function  at  6.00 O'clock. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Yes, we will adjourned  
before  that. 
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SHRI BISWA GOSWAMI (Assam): Mr. ' 
Vice-Chairman,   Sir,   this   Railway  Budget 
has not done any justice to the backward areas. 
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Sir. I come from the North-Eastern region, 
the most neglected region *of the country. That 
is the area of Seven Sisters, and there, in most 
of the States, lliere is no railway line at all. In 
Nagaland, there are only 9 km. of Railway line. 
In Manipur. Meghalaya, Mizoram. Arunachal, 
there is no railway line at all, and no attempt 
has ever been made to link those areas by 
railway lines, Sir, a number of promises, tall 
promises were made. 

SHRI S. W. DHABE: We will continue 
tomorrow. 

THE VICE-CHAIRMAN: (SHRI R. 
RAMAKRISHNAN): Lei him finish. We 
have still some more time. Please continue. 

SHRI BISWA GOSWAMI: Am I to 
continue tomorrow? 

THE VICE-CHAIRMAN: (SHRI R. 
RAMAKRISHNAN): No. You can conclude 
today. We have got another five minutes 
more. 

. SHRI BISWA GOSWAMI: Sir, various tall 
promises were made when the movement 
against foreign nationals was being launched 
in Assam, and during the peak of the 
movement various tall promises were made 
for the development of the railways in that 
region. But, up till now, nothing has been 
done, although some projects have been taken 
up. 

I would like to refer to the step-montherly 
way in which the Railway Ministiy is going to 
fulfil the targets already fixed and the projects 
already taken up  by the  Railway  Ministry. 

For the construction of rail-cum-road 
bridge at Gogighopa and Brahmaputra the 
estimated cost is Rs. 485 crores. During the 
last year only Rs. 1.65 crores were 
sanctioned;   and   for   the   next   year   only 

 Rs. J crore has been earmarked. I do ' not know, 
with this meagre amount when this project would 
be completed. The conversion of metergauge into 
broadgauge line from Guwahati to Dibrugarh, the 
estimated cost is Rs. 10,000 crores. And the 
amount sanctioned for the coming year is only 
Rs. 1 lakh. If the funds are allocated in this 
manner, I do not know when these projects 
would be completed. Besides these there were 
demands for construction of train-cwn-road bridge 
at BI10-maraguri to Silghat; for construction of a 
bridge at Dibrugarh; and for introduction of a 
fast moving passenger train in the State of 
Assam, that is. from Dibrugarh to Dhubri. But, 
so far no action has been taken to expendite  
these projects. 

In this connection I may also refer to the 
trains running in the North-Eastern Region. 
They do not cater to the needs of the local 
people. Mostly these trains are overcrowded by 
the Army personne1. • We know that a large 
number of Army personnel are stationed in that 
region. As a result the local commuters are 
denied the facility of travelling by trains. There-
fore, a fast moving passenger train should be 
introduced forthwith between Dhubri and 
Dibrugarh to cater to the needs of the local 
people. 

Then again a local train between Bon-
gaigaon and Guwahati should be introduced 
for the. benefit of the office-goers at Gauhati. 

It has been mentioned that conversion of 
metergauge into broadgauge from New 
Bongaigaon to Guwahati has been completed. 
But as a matter of fact, it has not yet been 
completed. Only the passenger trains are 
running upto Guwahati. Bu' the goods trains 
are not running upto Guwahati. 

I would also like to mention something 
about truck owners lobby. They are very 
powerful in that region.   They do not want 
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the railway network to be spread in the far-
flug areas because they want to mint money by 
running the trucks. In the North-Eastern 
Region the bulk of goods are carried by trucks. 
We cannot travel by the national highway 
routes after dusk, because thousands and 
thousands of trucks will be lined up. They 
move the trucks only during the night time. In 
view of this situation the prices of essential 
commodities in that area are very high. 1 think 
perhaps, the Railway Board is influenced by 
that lobby Which is very powerful, because of 
this the things are moving at a small speed in 
that region. 

I would request the Railway Minister to 
take up in right earnest the conversion of 
meter gauge into broad gauge line uplo 
Dibrugarh; the construction of rail-cww-road 
bridge at Jogighopa; and the construction of 
another broad gauge line from Pancharatna to 
Guwahati linking Garo hills, as a top priority. 
If these projects are implemented in right 
earnest we can take the advantage of 
transporting mineral resources from Garo hills 
to other places. By this not only Assam will 
be benefited but the whole country can derive 
benefit. 

One minute more. Sir, 1 would like to say 
that things that happen in that part of the 
region are not known in the rest of the 
country. I would like to refer to one matter. 
About 790 candidates were selected by the NF 
Railway Service Commission under the 
popular category, but arbitrarily the former 
Railway Minister stopped the appointments, 
and the matter was referred to the Vigilance 
Committee, although we know that without 
following any rules or any procedure, 1,500 
persons were apopinted at Malda. The matter 
was referred in the Gauhati High Court and 
the Gauhati High Court ordered that the 
persons should be appointed. 1 do not know 
what is the fate of the candidates now selected 
by the Railway Service Cotnmision after 
proper examination. 

Then, 'Sir,   I  would  like  to  refer    to 
another      thling.   During    the    foreign 

nationals movement in Assam, frequent 
"bandits" were observed, as a result of which 
the Railway employees could not attend to 
their  duties on certain occasions. For this the 
Railway administration ordered break in 
service affecting thousands of employees. 1 
would request the hon. Railway Minister not 
to be vindictive because the Railway 
employees are not responsible for the 
movement they are not responsible for giving 
the "bandh" call. So the order that was issued 
imposing a break in service should be 
withdrawn because thousands of employees 
are being affected. 

Sir, there were some other  points, but 
as there is no time, I would only... - 

 
THE     VICE-CHAIRMAN     (SHRI   R. 

RAMAKRISHNAN):   Please   cnclude. 

• SHRI   BISWA   GOSWAMI:   There   are 
so many points. . . 

THE VICE-CHAIRMAN: (SHRI R. 
RAMAKRISHNAN): Your party has already 
taken its time. I am just allowing you.    
Please conclude. 

SHRI BISWA    GOSWAMI :    In    five 
minutes justice cannot be done. However, I 
would request the hon.  Railway Minister not  
to  shelve    the    projects of  the north-eastern   
region.   Most  of these  projects   were   taken   
up  during   the  Janata regime.   So  proper   
attention   should     be given to the early 
completion    of    Qiese projects—the 
construction of    the    bridge at Jogighopa, the 
conversion of the railway line from  Gauhati  
to  Dibrugarh  and the introduction  of    a    
fast    passenger  train. (Time belt rings.) One 
minute. The Tinsu-kia Mail is the only train by 
which we can travel   to  Delhi.   This  time  
when   I  was travelling   by  that  train  while  
cotnnig to attend   the  session,   I  found  that  
all  the first   clas   bogies   were   overcrowded   
with Army jawans. They had only second class 
warrants. They simply jampackgd the entire 
corridor.    When the railway ticket collectors-
were told that they    did not possess any first 
class pass, they simply said, "They belong   to  
Defence;   therefore,     priority 
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should be given." As a result of that, the first 
class passengers could not  be served food or 
breakfast. We were kept prisoners inside our 
root.   We could not go to the bathroom. This is 
the situation in the Tin-sukia Mail. And that is 
the only train that connects  Delhi with  
Gauhati.    Therefore, steps shou.d be taken for    
giving   special accommodation to the  Army 
men.    They should not  be asked to travel in 
civilian compartments      If      they    require    
more compartments,    the    Railway    
authorities should provide  them more 
compartments. The civilian passengers should  
not suffer. Then the catering system in the 
Tinsukia Mal is the worst. The food served in 
the train is unfit for human consumption. So 
the catering arrangement should be taken over 
by  the Department at    the    earliest possible  
tine.   With   these  words.   I  conclude. 

 

Now the discussion will continue tomorrow. 
The House stands adjourned till 11 a.m. 
tomorrow. 

 

The House then adjourned at six 
of the clock till eleven of the clock 
on Wednesday, the 20th March,   
1985. 


